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ORDER OF THE TRIBUNAL

27 .9 .2004

Shri Vinod Alhaterat counsel for the

applicant.

The learned counsel for the respondents 

has sought adjournment.

L ist  it  for orders on 5 .1 0 .2 0 0 4 .

(Madan Mohan)

J  M

Applicant by £3ixi Vinod £hlawat.

ResponcSnts by Siri S .A . Lharmadiikari .

In this case the reply has been filed today 

which is taken on record. List this case for 

hearing on 22 .11 .2004 . In the meantime if  

rejoinder is filed thesame may be taken on 

record.

(Madan Mchan) 
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